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Mukund Maheswar v. Axis Bank Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 
OnLine SC 1304 
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OnLine AP 2155 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003701710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003702205


 - 4 - 

© EBC Publishing Pvt Ltd 

Guduru Uma Maheswara Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 
2153 

Kanyaka Traders v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2160 
Kondrakunta Chandrakanth v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 
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Larsen & Toubro Ltd. v. Union of India, (Sumathi Jagadam, J.), 2026 SCC OnLine AP 2167 
Lay Kanjibhai Paghdar (Dr) v. Dr NTR University of Health Sciences, (Gannamaneni Ramakrishna 

Prasad, J.), 2025 SCC OnLine AP 5221 
M. Annapurna Devi v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2156 
Mc. Dowell & Co. Ltd. v. State of A.P., (Lisa Gill, C.J. and R. Raghunandan Rao, J.), 2026 SCC 

OnLine AP 2157 
N.S. Kirana Kumari v. State of A.P., (Sumathi Jagadam, J.), 2026 SCC OnLine AP 2163 
Uddagiri Srirama Murthy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 

2168 
  
Bombay High Court   [51] 

Anil Mahadev Chavan v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 4809 
Ankit Rajendra Kumar Choudhary v. Bank of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, 

JJ.), 2026 SCC OnLine Bom 5024 
Atul v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4813 
B.B. Metal v. Commr. of ST, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 4027 
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CIT v. ICICI Securities Primary Dealership Ltd., (R.I. Chagla and Farhan P. Dubash, JJ.), 2025 SCC 

OnLine Bom 6610 
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Kalyani Samadhan Gotpagar v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 
2026 SCC OnLine Bom 4814 

Kanakia Spaces Realty (P) Ltd. v. Union of India, (Suman Shyam and Advait M. Sethna, JJ.), 2026 
SCC OnLine Bom 5025 

Karl Mayer STOLL Text. GmbH v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 
OnLine Bom 3048 

Ku. Anvika Shailesh Akulwar v. Jawahar Navodyaya Vidyayalaya Samiti, (Rajnish R. Vyas, J.), 2026 
SCC OnLine Bom 4826 

Legacy Developers v. Union Bank of India, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4829 
Mahesh Jagganath Pawar v. Jagannath Shankar Pawar, (Advait M. Sethna, J.), 2026 SCC OnLine 

Bom 4833 
Mhalappa Balasaheb Gadade v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 

4836 
Mohan Raghunath Jadhav v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4816 
Murali v. Gautam Guru Rameshpuri, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4827 
Naresh Vasantrao Hatole v. State, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4808 
Nathusaheb Bapusaheb Mane v. Goverdhan Sanstha, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 

4834 
Neeraj Dharashivkar v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4817 
Play Games24X7 (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC 

OnLine Bom 6611 
Popat Jijaba Patil v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4821 
Prakash Dyandeo Pawar v. Grampanchayat Officer, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 

4823 
Priti v. Union of India, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4825 
Punjabrao Namdeorao Jayale v. Ravindra Radhakisan Kasat, (Rajnish R. Vyas, J.), 2026 SCC 

OnLine Bom 4803 
Rainbow Deco Plas (P) Ltd. v. GP Parsik Sahakari Bank Ltd., (Advait M. Sethna and Sandesh D. 

Patil, JJ.), 2026 SCC OnLine Bom 4820 
Raj Education & Charitable Trust v. State of Maharashtra, (Vaishali Patil-Jadhav, J.), 2026 SCC 

OnLine Bom 4830 
Ramesh Vishnu Madne v. Nagpur Municipal Corpn., (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 

4828 
Ravi Kumar Kailashnath Jaiswal v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC 

OnLine Bom 6612 
Ravindra S. Sheram v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4824 
Rohit Joshi v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4818 
Rushikesh R. Kamble v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 2026 

SCC OnLine Bom 4819 
Santosh v. Commr., (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4801 
Sharad Krishna Rane v. Municipal Corpn. of Gr. Mumbai, (Advait M. Sethna, J.), 2026 SCC OnLine 

Bom 4815 
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